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[®T.H.: G197/2025/PA-MRJ Doubling/Nandre/20A]
FaIeT FTHI qI0T, {eF TTH=F Afhrr (Favm)

MINISTRY OF RAILWAYS
(CENTRAL RAILWAY)
NOTIFICATION
Mumbai, the 4th July, 2025
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 3002(E).— In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the
public purpose, the land, the brief description of which has been given in schedule annexed hereto, is required for
purpose of execution, maintenance, management and operation of Special Railway Project, PUNE-MIRAJ Railway

DOUBLING Project in State of Maharastra hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this notification
in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose under sub-section

(1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional Officer,Miraj in writing and
shall set out the grounds thereof, and the Competent Authority shall give the objector the opportunity of being heard,
either in person or by legal practitioner and may, after hearing such objections and after making such further enquiry, if

any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.
Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected by the

interested person at the aforesaid office of the Competent Authority.
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SCHEDULE

Brief description of the land to be acquired with or without structures, falling within the Special Railway Project

PUNE-MIRAJ DOUBLING Railway line. in the district Sangli in the State of Maharashtra.

S.N.

L.A.Case
N.

Name
of
village

Tahasil

Name of Landholder as per
7/12

Survey
no.

Land
holding
method

Total are
as per
/12(H.a)

Acquisition
Area (H.a)

S.R.
01/2025

Nandre

Miraj

Meharun jalal Kulkarni
Aayesha aalamkavatekar
Rashida Ibrahim Mujawar
Shakila Jalal Mulla
Jaitanubi Mahamad Fakir
Gous tayarasha fakir
Masum Tayarasha Fakir
Chandabi Tayarasha Fakir
Rahimat babasab Mujawar
Mumtaj Abbas Mulani
Nalini Mahavir Chougule

132

1

1.31

0.07

Nandre

Miraj

Vasant Jangondapatil
Mahavir Malgonda Patil
Adinath Malgonda Patil

134

0.40

0.31

Nandre

Miraj

Vasant Jangondapatil
Vijaykumar Jangondapatil

135

0.65

0.25

Nandre

Miraj

Bebitai Vijaykumar patil
Sanjaykumar Nemgonda
Narade

Rajkumar NemgondaNarade

136

1.32

0.02

Nandre

Miraj

Shital Ajit Patil

143

1.31

0.19

Nandre

Miraj

Shailaja Dhanpal Patil
Satish Dhanpal Patil
BapusoSatgonda Patil

144

0.80

0.02

Nandre

Miraj

Suresh Nemgonda Patil
Sureskha Suresh Munjappa
Sunita Pradip Patil

Sujata Shitalkumar Mehata
Vimal Nemgonda Patil
Rajesh Anna Patil.
Trishala Anna Patil
Ushadevi Gumat Patil
Shubhangi Abhijit Patil
Prashant Gumat Patil
Vastala Jaykumar Patil
Sudhir Jaykumar Patil
Sunil Jaykumar Patil

153

3.27

0.31

Nandre

Miraj

Babaso Paygonda Patil
Ravaso Paygonda Patil

156

0.18

0.08

Nandre

Miraj

Vilasmati Shrikant Patil
Vijay Shrikant Patil
Mahavir Adgonda Patil
Kamal Baban Patil
Sunil Baban Patil

157

0.06

0.06

10

Nandre

Miraj

Babaso Paygonda Patil
Ravaso Paygonda Patil

158

0.25

0.05

11

Nandre

Miraj

Anil Paygonda Patil
Mahavir Nemgonda Patil
Balaso Paygonda Patil

159 A

1.24

0.10

12

Nandre

Miraj

Babaso Paygonda Patil
Ravaso Paygonda Patil

159
B.D

0.79

0.04




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

13

Nandre

Miraj

Chandrakant Dhanpal Patil

159
K.E

0.70

0.00.30

14

Nandre

Miraj

Shubhangi Shashikant Patil
Abhijit Shashikant Patil
Akshata Ashok Patil
Vastala Gajanan
Patil(UFM)

Mabharashtra land
development bank Itd
Rakesh Shamgonda Patil

218

2.66

0.26

15

Nandre

Miraj

Somanth Balaso Tandale
Vandan Gajanan Tandale
Rushikesh Dipak Tandale
N.G.grandmother Sadhana
Pranjali Dipak Tandale
N.G.grandmother Sadhana

700 B

0.70

0.16

16

Nandre

Miraj

Babaso Ramgonda Patil
Avinash Babaso Patil
Bharat Babaso Patil

Sunil Subhash Patil
Pushpawati Nemgonda Patil
Anita Arun Herwade
Vaishali Kiran Patil
Rupali Prakash Patil
Neelam Pradip Patil
Manik Sudarshan Gadave
Bahubali Subhash Patil

701 B

2.09

0.14

Grand
Total

17.73
Ha

2.0630 Ha

[F.No.: G197/2025/PA-MRJ Doubling/Nandre/20A]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Construction)
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